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Applicant(s ): 
Adv~cate for 
App~~icant(s) : 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
JODHPUR BENCH, JODHPUR 

ORDER SHEET 

APPLICATION No. of 
Respondent( s) : 

Respondent (s) : 

No_t~s oftl~regi~tiY I 
------~------- 'OA No.326/2013 

Orders of the Tribunal 

I 

I 
I 

I 
I 

I 

1 Date of Order: 15.10.2015 
I 
I Mr.J,.K. Mishra, present, for applicants. 

Mr. K.S. Yadav, present, for respondents. 

Learned counsel for the applicants submits that the 

OA has become infructuous. 

In view of the above, the OA IS dismissed as 

infructuous. 

v 
[Meenakshi Hooja] 

Administrative Member 
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